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BEFROE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

0.A NO. 270 OF 2025
IN THE MATTER OF:
News Item titled "Containers from sunken ship
likely to drift towards Alappuzha, Kollam Coasts in 48 hours:
INCOIS" appearing in The Hindu dated 25.05.2025.

VERSUS
Member Secretary,
Kerala State Pollution Control Board & Ors. RESPONDENTS
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1. | REPLY AFFIDAVIT ON BEHALF OF 1-3
RESPONDENT NO. 4, i.e., MINISTRY
OF ENVIRONMENT, FOREST AND
CLIMATE CHANGE

2. |ANNEXURE R/1: COPY OF THE 4-5
CONSTITUTION ORDER OF THE
COMMITTEE DATED 27.05.2025

3. ANNEXURE R2: COPY OF LETTER 6
DATED 15.07.2025 ISSUED BY
MOEFCC
4, BTF 7
NEW DELHI Filed by: - Srishti Govil
DATED: 30.07.2024 Panel Counsel for MOEF&CC — R4

B-11, LGF, Kailash Colony,New Delhi-110048
[govil.srishti@gmail.com]
9818061135.
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